
IN THE CENTRAL AUCNISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD 

O.A.NO. 644/92. 
Date of Orders 30-7-92.t-- 

/ 
Between s 

v.Solomon Raju./ 
- .. Applicant. 

and 
The General Manager, S.C.Rly, 
Secunderabad.,/ 

The Chairman, Railway Recruitment Board, 
Secunderabad. \/ 
The chief Personnel Officer, 
S.C.Rly, Secunderabad.y 

Respondents. 

For the Applicant: Mr. V.Jagapathi,. Advocate' 

For the Respondents: Mr. N.Rajeswara Mo, Advocate for Mr.D.Gopa]. Mo 
SC for Rlys. 

CORAN: 
THE HON'BLE MR.C.J. IY : MEMBER(JU) 
The Tribunal made the following Orders- 

Issue notice before admission to the respondents. The 

respondents are directed to file a coupter yithin six weeks with 
4-n ftAvii.t-df 

an advance copy to the applicant.1I One senior Clerk (off ice)/ 
Junior Accountant Assistant under E-Servicemen category post is 
subject to the outcome of this O.A. 

DeA
pu y egj8trar7t7 

To 
1. The General Manager, S.C.Rly, Secunderabad - 
2 • The Chairman, Railway Recruitment Board, Sedunderabad. ._, 
3. The Chief Personnel Officer, S.C.Rly, Secunderabad. 

One copy to. Mr. V.Jagapathi, Advocate, MI6MX1/130  Nushk Mahal 
HUDh Complex, Bahadurpura, Hyderabad. 

One copy toMr.D.Gopal Rac, SC for Rlys.CAT.Hyd. 
6.One spare copy. 
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THE HON'BLE I.C.J. ROY MEMBER(jj. 

Dated: 	-192 

ORDER /J.rzQ.e 

O.A.No. 

(VI.P.NO. 	 ) 

Jt - 	—interim directions 
issued 

pvrn. 

.Allot\ed 

Dispoed of vith directions 

Dismi4sed 

ed as withdrawn 

Dismi4sed for &fault. 

M.A.Ojderec3/Reiecteci. 	

- No order as to costs.  
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